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RE. CALLING ATTENTION NOTICES
—(Query)

Mr. Deputy-Speaker: Is the hon.
Minister prepared to make g state-
ment?

The Minister of External Affairs
(Shri Swaran Singh): With your
permission, I would like to make a
statement tomorrow because all the
facts are not ready today.

Mr, Deputy-Speaker:
take it up tomorrow then.

Shri Surendranath Dwivedy:
(Kendrapara): Why not at 4 O'clock?
Tomorrow I will not be here. (In-
terruption).

Mr. Deputy-Speaker: Order, order.

ot wy fewd (i7) o faq W &
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We will

Mr. Deputy-Speaker: Unless you
are called, why do you ge: up? (In-
terruption). On the question of the
Naga federal government, he wants to
get information; he will make a state-
ment tomorrow.

8hri Surendranath Dwivedy: Can
he make it at 4 O'clock today? 1
won't be here tomorrow. That is why
I am esking whether it is possible for
him to make the statement at lcast at
8§ O'clock?

Shrl Swaran Singh: It will be
safer that it is kept at 11 O'clock to-
morrow because we will be able to
collect all the information.

Mr, Deputy-Speaker: We will call
him tomorrow then.

Shri U. M, Trivedl (Mandsaur):
Bir, I had given notice for calling at-
tention. I do not know what has hap-
pened about this question of Mr. Naic.
ker saying that he will welcome Rus-
sin.  (Interruption).
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Mr. Deputy-Speaker:
take it up now.

Shri U. M. Trivedi: There must
be something . . . (Inierruption).

Mr. Deputy-Speaker: He may
come to me and discuss it with me
later.

Bhri 5 M. Banerjee (Kanpur):
Sir, I have a submission; 1 am asking
for your permission.

Mr, Deputy-Speaker: No permis-
slon now.

Shri S. M. Banerjee: Thank you,
Bir.

We cannot

12.33 hrs,

PAPERS LAID ON THE TABLE

Rerorts or COMMISSIONER OF RATLWAY
SarFETY FOR 1963-04 AND 1964-63

The Minister of Transport, Aviatiom,
Bhipping and Tourism (S8hri Sanjiva
Reddy): I beg to lay on the Table
a copy each of the Reports of the
Commissioner of Railway Safety on
the working of the Rai'way Inspecio-
rate for the years 1963-04 and 1064-65.

[Placed in Library. See No. LT-
5843/66]. .

ANNUAL REPORT OF TRAVANCORE-COCHIN
CremicaLs, KERALA, FOR THE YEAR
eNDED 31sT MARCH, 1865, AND REVIEW
BY GOVERNMENT or Krmara

The Minister of Petroleum and
Chemicals (Shrl Alagesan): I beg to
lay on the Table a copy each of the
following papers: —

(1) Annual Report of the Travan.
core-Cochin Chemicals Limit-
ed, Udyogamandal (Kerala)
for the year ended $1st March,
1965 along with the Audited
Accounts and the comments of
the Comptroller and Auditor-
Genera] thereon, under sub-
section (3) of section 619A
of the Companies Act, 1906,
read with clause (c) (iv) of



